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Mr. Chairman: Is he withdrawing
his resolution?

Shri B. P, Yadava: Yes.

Mr. Chairman: Does he have the
leave of the House to withdraw his
resolution?

Some Hon. Members: Yes.

The resolution was, by leave, with-
drawn.
16,40 hrs.
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“Education must be part of
general Government policy, and
so it cannot help having a poli-
tical aspect. It is a powerful
meang of social change; and as
soon as the people of the coun-
try realise that, the work of edu-
cation . becomes surrounded with
an atmosphere which is different
from the atmosphere surrounding
it in an independent state.”
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The Lok Sabha then adjourned  till
Eleven of the Clock on Monday, May
4, 1964/Vaisakha 14, 1886 (Saka).
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